BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH AT
NEW DELHI

Original Application No.188/2020

Ishant Khanna
Applicant(s)

Versus

Dr. Ashok Uppal, Uppal Neuro Hospital, Amritsar

Respondent(s)

Report of Punjab Pollution Control Board in compliance of

order dated 26.11.2020 of the Hon’ble Tribunal.

Respectfully Showeth;

1) That briefly submitted, the Hon'ble Tribunal was pleased to constitute
a joint committee in the above mentioned case vide order dated
3.9.2020 comprising of Central Pollution Control Board (CPCB), the
State PCB, the District Magistrate and a representative of Director
Health Services, Punjab with a direction to visit the site and furnish a
report on factual aspects relating to compliance status of
environmental norms and recommendations for steps to be taken by
Uppal Neuro Hospital, Amritsar. In compliance, the Board has filed

report on 24.11.2020.

2) That after considering the report dated 24.11.2020 of the Joint
Committee, the Hon'ble Tribunal vide order dated 26.11.2020 directed
the State Pollution Control Board to ensure compliance of the
observations of the Joint Committee and to furnish a compliance report

before the next date of hearing.

3) That in compliance of order dated 26.11.2020 of the Hon'ble Tribunal,
the hospital in question was visited by the officers of Punjab Pollution
Control Board on 16.02.2021 in order to check the compliances of the

observations mentioned by Joint Committee in its report dated



-

24.11.2020. The report of the Punjab Pollution Control Board with
regard to the observations of the Joint Committee may kindly be read

as under pointwise:

a) Punjab Pollution Control Board has issued directions
under section 5 of Environment (Protection) Act, 1986
vide letter no.247-59 dated 04.02.2021 to all the
Common Bio Medical Waste Treatment Facilities
(CBWTFs) operating in the State to the effect that the
operator of the CBWTF shall also specify the
responsibilities of CBWTFs and payment conditions
including options such as supply of non-chlorinated
bags, supply of bar-coded labels, etc. in the agreement
made with health care facilities (HCF) as mentioned in
the Bio Medical Waste Management Rules, 2016. In
compliance to the said directions, revised agreement
mentioning the above responsibilities has been signed
between the CBWTF and M/s Uppal Neuro Hospital.
Copy of Board letter no.247-59 dated 04.02.2021 is
placed at Annexure-A and revised agreement between

the CBWTF and the Hospital is placed at Annexure-B.

b) The Hospital has submitted annual report with regard
to Biomedical Waste management for the year 2020
alongwith minutes of meeting of bio-medical waste
management committee. The annual report submitted
to the Punjab Pollution Control Board is published on
the website of the HCF. Copy of Annual Report is
placed at Annexure- C and webpage of the hospital

displaying the annual report is placed at Annexure-D.

c) The HCF has started maintaining separate record of the
pre-treatment to yellow (h) category waste as per
requirements under Bio-Medical Waste Management
Rules, 2016 and a copy of the record is placed at

Annexure-E.

d) The HCF has submitted details of trainings provided for
BMW handling during calendar year 2020 along with
the annual report. Copy of record is placed at

Annexure-F.



e) The HCF has started using containers for collection of
sharps and glassware, as per the requirements as listed
by World Health Organization (WHO) in “PQS
Performance Specifications: Safety Box for disposal of
waste sharps” (Source: Document  number:
WHO/PQS/E10/SB01.1). Photograph of container is

placed at Annexure-G.

4) That the HCF has now made compliance of the observations of the Joint
Committee as contained in its report dated 24.11.2020.
5) That the compliance report is hereby submitted in compliance of

orderdated 26.11.2020 of this Hon'ble Tribunal.

It is, therefore, prayed that the Original application no. 188 of
2020 maykindly be disposed of with appropriate orders.

Submitted by

V)

\' (Harpal Singh]}
: el P} P :

pater © kl 1= Environmental Engineer
Place: Py & R . Punjab Pollution Control Board

Regional Office, Amritsar
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PUNJAB Ill 8 qglla ddd& ddé
S T PUNJAB POLLUTION CONTROL BOARD
9\&3:.\&.(3 Dated U ;J‘Z
To
1. MIs Amritsar Enviro-care System Pvt. Ltd.,
Vill. Ibban Kalan, Distt. Amritsar.
2. M/s Rainbow Environments Pvt. Ltd.,
#1139, Sector 69, SAS Nagar.
3. M/s Bio-Medical Waste Treatment Plant Pvt. Ltd.,
Vill. Pangoli, Distt. Pathankot.
4. M/s Medicare Environmental Management Pvt. Ltd.,
H.NO- 1783, Sector 32-A, Chandigarh Road, Ludhiana.
5. M/s Med-waste Solutions Pvt. Ltd.,
Village Bidowali, Teh. Gidderbaha, Sri Muktsar sahib.
Subject: Directions under section 5 of the Environment (Protection) Act,

1986.

Whereas, Ministry of Environment, Forest and Climate Change
(MoEFCC), Gowt. of India has notified new Bio-Medical Waste Management Rules,
2016 vide no. G.S.R. 343(E) published in the Official Gazette on 28.03.2016 and thus
come into force from the said date superseding the earlier Bio-Medical Waste
(Management & Handling) Rules, 1998;

And whereas, Rule 3(d) of Bio-Medical Waste Management Rules, 2016
stipulates that operator of Common Biomedical Waste Treatment and Disposal facility
shall be authorized by SPCBs/PCCs to collect, receive, store, transport, treat, process,
dispose or handle bio-medical waste in accordance to said rules and the guidelines
issued by the Central Government or the Central Pollution Control Board, as the case
may be;

And whereas, Rule 5(a) of Bio-Medical Waste Management Rules, 2016
stipulates that operator of Common Biomedical Waste Treatment and Disposal facility
to take all necessary steps to ensure that the bio-medical waste collected from the
occupier is transported, handled, treated and disposed of, without any adverse effect
to the human health and the environment, in accordance with the said rules and
guidelines issued by the Central Govt. or, as the case may be, the Central Pollution
Control Board from time to time;

And whereas, Rule 5(c) of Bio-Medical Waste Management Rules, 2016
stipulates that operator of Common Biomedical Waste Treatment and Disposal facility
to establish bar coding and global positioning system for handling of bio-medical
waste;

Cont. .
TTIEdE 996, 39T 93, Ufem™® - 147001
Vatavaran Bhawan, Nabha Road, Patiala - 147001
Phone : Chairman. : 0175-2215793, Member Secretary : 0175-2215802 (0), 2215636 (FAX)
Website : www.ppcb.gov.in | E-Mail : chairmanppcb@yahoo.in | msppcb@gmail.com |




And whereas, Rule 5(n) of Bio-Medical Waste Management Rules, 2016
stipulates that operator of Common Biomedical Waste Treatment and Disposal facility

to supply non chlorinated plastic coloured bags to the occupier on chargeable basis,
if required;

And whereas, in compliance to the orders passed by Hon'ble National
Green Tribunal Principal Bench on 03.09.2020 in the matter O.A No. 188 of 2020 titled
as Ishant Khanna V/s Dr. Ashok Uppal, Uppal Neuro Hospital, Amritsar, a hospital
namely M/s Dr. Ashok Uppal, Uppal Neuro Hospital, Amritsar, was visited by joint
committee comprising of officers of Central Pollution Control Board, Punjab Pollution
Control Board, Sub-Divisional Magistrate, Amritsar — 2 and Civil Surgeon, Amritsar on
02.11.2020 and submitted a report on factual aspects relating to compliance status of
Environmental norms and recommendations for steps to be taken.

And whereas, the operator of the CBWTF executes agreement with the
occupier of the HCE for getting lifted the bio-medical waste generated by the HCE,
with certain terms & conditions, but it does not clearly specify the responsibilities of
the CBWTF and payment conditions including options such as supply of non-
chlorinated bags, supply of bar-coded labels, etc.

And whereas, one of the recommendations of the said Joint Committee
is reproduced as under:

“As per Biomedical Waste Management Rules, 2016, agreement
with CBWTF must also specify the responsibilities of CBWTFs and
payment conditions including options such as supply of non-
chlorinated bags, supply of bar-coded labels, etc. Although the
supply of the supply of non-chlorinated bags, bar-coded labels, etc.
is being made by the CBWTF, it is recommended this condition in

the agreement as specified in the Biomedical Waste Rules, 2016 is
included in the agreement”.

And whereas, the said report alongwith recommendations was placed
on the records of Hon'ble Tribunal and application came up for hearing before the
Hon'ble Tribunal on 26.11.2020 wherein, Hon'ble Tribunal pleased to pass orders to
the effect that the State PCB ensure compliance of the above observations within two
months and furnish a compliance report before the next date i.e 04.03.2021.

And whereas, the MoEF vide the notification no. SO 327 (E) dated
10-04-2001 has delegated the powers to the Chairman of the Punjab Pollution Control
Board to invoke the provisions of section 5 of the Environment Protection Act, 1986.

Therefore, the Chairman of the Board is satisfied that it is a fit case to
issue directions to manage the bio-medical waste in an effective manner and as such
in exercise of the Powers conferred uls 5 of the Environment Protection Act, 1986, in
respect of the Bio-medical Waste Management Rules, 2016, hereby issue the
following directions: Cont-..



“That the operator of the CBWTF shall also specify the
responsibilities of CBWTF and payment conditions including
options such as supply of non-chlorinated bags, supply of bar-
coded labels, etc. in the agreement made with health care

facilities (HCF) as mentioned in the Bio-medical Waste
Management Rules, 2016".

It is made clear that in case of non-compliance, action under the
provisions of Environment (Protection) Act, 1986 shall be initiated against the violator.

l(/\___-—-—-—’
efd Chairman

Endst_ 2 W\ ~S9 Dated %ggélo;z/ll

A copy of the above is forwarded to the following for information and with
the request to ensure the compliance of above directions and in case any violation/

non-compliance found, action against the violator may be taken in accordance with
provisions of the environmental laws:

1. Chief Environmental Engineer, Amritsar/ Bathinda/ Ludhiana/ Patiala
2. Senior Environmental Engineer, Amritsar/ Bathinda/. Ludhiana-2/
Patiala-l.

3. Environmental Engineer, Amritsar/ Batala/ Bathinda/ SAS Nagar/

Ludhiana-lll. /

LAt
¢/c Chairman

oy
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AGREEMENT

The agreement entered into the o day of FJ}) of the year9 o2y Exp. Date |\-Fn§)" Q02 ¢

BETWEEN

M/s. Amritsar Envirocare Systems (P) Ltd,, (Formerly Amritsar Healthcare Systems)
Village Iban Kalan, Chabal Road, Amritsar (hereinafter called As AECS (P) Ltd. represented
by Dr. Inderpal Singh Pasricha / Mr. Anant Vijay Khullar, Contact No,7814809034. Email

id-aces2004@rediffmail.com

AND .
Name of Hospital & Address- U,{ulr;Q,Q WH@HM , Us RZLN Ka. B,nga\,

L!)m‘)l—'k‘*’}i)“}\
(hereinafter referred to as the GENERATOR) represented by Br. _@_590 Qs N&‘D

Tel. /Mob No, QR\4Y L5 S S § E-Mail me_@gmg* %2

Whercas AECS (P) Ltd. has setup a common facility at Chhabal Road, Village Iban Kallan,
Amritsar and has setup a unit of this facility for collection, transportation, treatment and disposal
of Bio-Medical Wastes (hereinafter called as BMW) generated by Health care Establishments
(HCEs - Hospitals, Nursing Homes, Blood Banks, OPD Clinics, Pathological Laboratories,
Diagnostic Centres, Medicine Manulacture centre, Medical Stores, Beauty Saloons etc.)

Whereas AECS (P) Ltd. offers to provide service to the GENERATOR on a user pay principle
for collection Transportation. Treatment and Disposal of BMW at the Rate of
Rs._ 7247 19@ Red I;&m (including transportation charges) per bed per day with a security
advance equivalent to the'payYhent for 60 days bag charges extra..

Whereas AECS (P) Ltd. undertakes the liability of collection, transportation, treatment and
disposal of BMW, the GENERATOR shall undertake to adhere to this contract of service by
AECS (P) Ltd. for a minimum period of five years from the agreement date.

Where the GENERATOR is a Hospital and agrees to avail the services being provided by AECS
(P) Ltd. with the terms & conditions as listed on succeeding paras:-

RESPONSIBILITIES OF AECSPL

1. AECS (P) Ltd. shall meet all the rules and regulations stipulate by the PPCB and the
GENERATOR shall not be liable for any improper handling and management.

2. AECS (P) Ltd. alone is liable for any violation of the Environment (Protection) Act 1986
and the relevant rules made there under, collection of BMW from the Generator unit as

per the agreement terms & conditions.
35 AECS (P) Ltd. shall collect BMW from the Generator premises.

4, In case AECS (P) Ltd. vehicle fails to collect the BMW within 24 hours of the designated
time (24 hours) due to any reason. The GENERATOR shall inform the AECS (P) Ltd.
office at Amritsar, who will ensure to strictly collect the BMW within the next 24 hours.
AECS (P) Ltd. shall be solely responsible for the consequences, if any, in this regard.
AECS (P) Ltd. office shall maintain a register for such complaints and allot the complaint
number to the GENERATOR.

3, Other complaints, if any, shall also be made to AECS (P) Ltd., Amritsar office by the
GENERATOR, AECS (P) Ltd. promises to attend to all such complaints, withip, the

shortest possible tig covicare Systems (P) Lt

b

Director

Manager—
Uppal N
4, Rani K& Bagh,
Amritsar,




6.  AECS (P) Ltd. shall collect the segregated bio-medical waste from the identified common
waste collection site in the premises of GENERATOR.

AECS (P) Ltd. shall provide assistance to finalize the pick-up location to the

7.
GENERATOR.

8. AECS (P) Ltd. shall transport the segregated waste in closed container vehicle to its
treatment plant,

9. The GENERATOR purchase non-chlorinated bags and color bar coded labels from
CBWTF on payment basis as per standard rates. The rates of bags will be Rs.250 per Kg
(Including GST) and bar coded labels cost will be Rs.80 paisa per piece through our
concern M/S Universal Enterprises. (As per PPCB order no.242-46 dated 04-02-2021) in
which mentioned “that the operator of the CBWTF shall also specify the responsibilitics
of CBWTF and payment conditions including options such as supply of non-chlorinated
bags, supply of bar-coded labels, etc in the agreement made with health care facilities
(HCE) as mentioned in the Bio Medical Waste Management Rules, 2016”.

10.  AECS (P) Ltd. shall schedule the timings the collecting the waste in consolation with the
GENERATOR.

11.  AECS (P) Ltd. will not be liable for Environment (Protection) Act 1986 or any similar
regulations/norms set up by PPCB, Government Bodies, in the event the GENERATOR

violates any of the terms and conditions.

12.  AECS (P) Ltd. shall be responsible for appropriate treatment and shredding of disinfected
waste at the centralized facility as per Schedule-1 of the BMW (M&II) Rules 2016.

13.  AECS (P) Ltd. shall also undertake testing of treated waste to ensure safety to the
environment.

14, AECS (P) Ltd. shall be responsible for the disposal of treatment waste into secured
landfills or in recycling plants as applicable.

RESPONSIBILITIES OF THE GENERATOR

1. The GENERATOR shall segregate the waste at the point of generation in accordance
with the BMW (M&H) Rules 2016 and in compliance with the standards prescribed

there under.
24 The GENERATOR shall collect the segregate BMW in plastic bags as stipulated by

Pollution Control Board (PCB) Norms.
3. The bags shall be procured by the GENERATOR at its own cost either through AECS

(P) Ltd. or through PPCB approved vendor.
4. The bags used for collecting solid materials, placenta, amputated body parts etc.,

(required to be incinerated) shall be non-chlorinated plastic bags.

All the bags shall be sealed tightly by the GENERATOR and AECS (P) Ltd. will
collect the sealed bags only at a secured designated point in the premiscs of the

GENERATOR.

6. The GENERATOR shall disinfect the sharps and mutilate them and hand them over
in Puncture Proof Containers to AECS (P) Lid.

7. The GENERATOR shall take all steps to ensure that the waste is handled without
adverse effects to human health and environment.

8. The GENERATOR shall furnish annual report regarding generation, collection,
storage, transportation and disposal of Bio-Medical wastes in the prescribed f‘ormat;zng

Punjab Pollution Central Board. .
Amritsar Envirocare Systems (P) LUd. M ana@‘éﬁ

W Uppal Ne
4, Rani

Dirgctor Amitsar.




The GENARATOR shall be solely responsible for the number of beds being to AECS

(P) Ltd. which must be same for which the authorization is proposed to be got from
Punjab Pollution Control Board. The GENARATOR shall inform AECS (P) Ltd. and
about any such change in the number of beds. The total no. of beds are (J25) at

present,

TERMS OF MEMBERSHIP & PAYMENT

1. The GENERATOR shall pay a Membership Registration Fee of Rs.2500/- for five

year & renewal of agreement fee is Rs.500/- for one year, which are non-refundable.
2. The security advance of 60 days is refundable/adjustable upon completion of this
agreement against BMW collections.
3. The GENERATOR shall pay the monthly charges of cost of disposal by 10" of every
month without fail. Payments that are not made by the 10th of every month shall be

charged a late fees @ Rs.50/- a day upto 22" of the month.
AECS (P) Ltd. shall stop collecting BMW from GENERATOR if payments are not

4.
received by 22™ of the month.

5. Renewal of service shall be subject to a charge of Rs.500/- in addition to the amount
due including the fine.

6. All payments shall be made in favour of AECS (P) Ltd. in the form of DD or A/c.
payée cheques. All bounced cheques shall be charged at Rs.100/- extra in addition to
the actual bank charges.

7. The GERERATOR is liable to forfeit hiS' advance deposit, in the event of him
violating the terms and conditions of this agreement.

8. The Service Charges increased by 7% every year without any prior intimation.

9. AECS (P) Ltd. has right to change the service charges time to time according to diesel
prices and after Punjab Pollution Control Board, Patiala & DHS orders for revision of
rates.

10.  These rates are subject to mutually reviewable during this agreement period.

11.  All disputes are subject to Amritsar Jurisdiction only.

12. New HCF’s must obtain authorization under Bio Mcdical Waste Rules, 2016

from Punjab Pollution Control Board within 3 months from the date of signing
If fails this agreement stands cancelled and we stop our Bio Medical

agrecment,
giving notice and intimation to Punjab

Waste collection services immediately by

Pollution Control Board.

Witnesses: 1. M

e ¥

Amritsar Envirocare Systems (P) Lid.

P

Director
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% . Form -1V
i . (See rule 13)
ANNUAL REPORT

[To be submitted to the prescribed authority on or before 30th June every year for the period from January
to December of the preceding year, by the occupier of health care facility (HCF) or common bio-medical
waste treatment facility (CBWTF)]

sl. Particulars
No.
1 Particulars of the Occupier .
(i) Name of the authorized person (occupier | : ¥ Rsholx UP,’)C\\
or : operator of facility) Dyal Saneo)
(if) Name of HCF or CBMWTF : U’Hal Neuuo Hospiial
(!Ii) Address for Co.rrespondence : ., RN\LKC\ Baal. . Al
.| (iv) Address of Facility : Lppal Newpo }jos(:)\")al LU Papy Ka ‘Bﬂf‘\ A -
& ’(-v.)TeI. Nc?, Fax. No . AB3-2116694 [N
{"@ E-mail ID : Neuwyearsti kKarNales:Com
(viY) URL of Website : www *Unial l\\e’m\n HO&\’)\*C\‘
(viii) GPS coordinates of HCF or CBMWTF 3 bmw-rﬁ
: (State Government or Private or Semi Govt.
(ix) Ownership of HCF or CBMWTF A or any other) {),\‘]U(d 0
(x). Status of Authorization under the Bio- : Authorisation No.:
Medical 30042 )Bs ) T [ e L R —
Waste (Management and Handling) Rules | | i, Valid upto: %lbilﬂ)s
(xi). Status of Consents under Water Act and | : Valid upto: '
Air 3 o) 06 ) 2015
Act
2 Type of Health Care Facility :
(i) Bedded Hospital 2 No. of Beds: [3§

(ii) Non-bedded hospital

PP

Clinical Laboratory or Research Institute or

By
Veterinary Hospital or any other)
- | {iiii) License number and its date of expiry . R
3__‘4! Details of CBMWTF : '
(i) Number of health care facilities : P ) ﬂ
covered by CBMWTF
(i) No. of Beds covered by CBMWTF . N A
: (iii) Installed treatment and disposal : N ’& Kg / day
capacity of CBMWTF;
(iv) Quantity of bio medical waste . N ’E Kg / day
g treated or disposed by CBMWTF
g 4 Quantity of waste generated or disposed in | Yellow Category: 236-11 '@n wondte
! Kg per Annum (on monthly average basis) Red Category: 28|26 {lor monHA

White: 3+013 lor mondtc

Blue Category: 69-6373 fes month’
General Solid Waste: 5)o y¢, Dox racniBn.
5 Details of the Storage, Treatment, Transportation, Processing and Disposal Facility

(i) Details of the on-site storage [:  [Size: -




facility

Capacity:

Provision of on-site storage : (Cold storage or
any other provision) [\m

(ii) Disposal facilities

Quantity

Treatedor

disposed
Type of inkg
treatment No of | Capacity | per

equipment Units | Kg/day | annum

Incinerators

Plasma
Pyrolysis
Autoclaves
Microwave
Hydroclave /
Shredder /
Needle tip
cutter or
- . destroyer [\‘ \ p’
2\ Sharps / ’
Encapsulation
or concrete
pit
Deep burial
pits
Chemical
disinfection:
Any other
treatment
equipment:
(iii) Quantity of recyclable wastes Red Category (like plastic, glass, etc.)
sold to authorized recyclers after —ph —
treatment in Kg per annum
L (iv)  No. of Vehicles used for
collection and transportation of —NA-
biomedical waste
‘|4 (v)  Details of incineration ash and Quantity Where
' ETP sludge generated and Generated | disposed
disposed during the treatment of Incineration
wastes in Kg per annum Ash Alid
ETP Sludge
(vi)j  Name of the Common Bio- | A2 1sor Crxh DCor Sudewm CD
Medical Waste Treatment Facility A3
Operator through which wastes trd: Vi Sb?; I_(qh“ Shisbak
are disposed of Road ; Rrvisan
(vii)  List of member HCF not handed N l Q )
I over bio-medical waste.

Do you have bio-medical waste
Management committee? If yes, attach
minutes of the meetings held during the
reporting period

Yes, | mecﬁvﬁsht\d du)\\\a Qoo

Qm‘\mde)g &f mw‘k’]\ﬂ Qt’(achgcp




‘[7 | Details trainings conducted on BMW

(i) Number of trainings conducted 22

on BMW Management
(ii) Number of personnel trained 1% ——
(iii) Number of personnel trained at

the time of induction 20 S

(iv) Number of personnel not
undergone any training so far

i)

(v) Whether standard manual for
training is available?

Yea Lﬁtov\dac\ by CBmITF |

No n‘e')”o Qecidont o2 d C\LWI'S
)o)o °

8 Details of the accident occurred during the
year
(i) Number of Accidents occurred Needle Slc\z Snjudie s —
]

(i) Number of persons affected

QQ)n’romo\ Peach :

(iii) Remedial Action taken (Please
attach details if any)

\J accireledn dane

(iv)  Any Fatality occurred, details

A

9 Are you meeting the standards of air
* | Pigllution from the incinerator? How
many times in last year could not met
the standards?

No inciaeiates \ngialed

Details of Continuous online emission
monitoring systems installed

N &

10 Liquid waste generated and treatment
methods in place. How many times you
have not met the standards in a year?

klnetReadmend 3uilem sllode & -
QTP shelleds Aajb j ) bj
¥ Qeonr mecking with e Standay

8

11 Is the disinfection method or

——
Ney diain &cﬁm methicd as

sterilization meeting the log 4
standards? How many times you have not PQ\ NCY e j'e\\o@e é»
met the standards in a year? NN

12 Any other relevant information

(Air Pollution Control Devices attached with
the Incinerator)

...................................................................

Date: A ol /O / ﬂeﬂ"z/

PlaceW Af’ oA

Name ard

.................................................

P GRS ——
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01/01/2020 to 31/12/202

r ( Yellow Bags | Red Bags \ Whites [Card Board (with| Cytotoxic Bags |
Month Count Weight Count \ Weight | Count Weight | Count Weight | Count Weight\
JANUARY 70 238.830 158 | 219.770. 2 2900 | 12 88.760 0 0.000
FEBRUARY 70 371.980 173 | 263.850 2 2900 | 13 | 109.020 1 2.99
MARCH 100 448.330 208 327.750 0 0000 | 11 102370 O 0.000
APRIL 97 203.810 127 203.420 0 0000 | 1 | 10.800 | o 0.000
MAY 144 218.680 152 170.860 0 0000 | 3 | 26300 0 0.000 |
JUNE 131 261.120 162 230340 | 1 3720 | 5 | 43.170 0 0.000 |
JULY 123 319.430 172 339.150 | 1 3000 | 9 67.030 0 0.000 |
AUGUST 143 394.520 184 287.320 4 5000 | 8 63420 | O 0.000 |
SEPTEMBER 138 398.970 162 256.260 7 | 15% | 8 721470 | o0 | 0.000 |
OCTOBER 158 372.800 241 280.260 2 | 5190 | 7 | 65.930 | o | 0.000 |
NOVEMBER 192 384.450 299 379.230 1 | 4330 | 10 | 56.050 | o | 0000 |
DECEMBER 355 419.210 349 417.210 6 | 7530 | 19 |123.420 | o | 0000 |
TOTAL 1721 | 4032.130 | 2387 | 3375.420 22 | 36.160 | 106 | 828.440 1 | 2990 |
AVERAGE 143.42 | 336.011 | 198.92 | 281.285 183 | 3.013 | 8.83 | 69.037 | 008 | 0249 |




@ EBiomedical waste — UppalNeurc X + = ¥

&« C & uppalneurohospital.com/biomedical-waste/ ir o :

Annexure-D

Bio Medical Waste Annual Report
click here :-Bio Medical Annual Report 2019 Categories

Bio Medical Waste Annual Report 2020 News

Uncategorized

Card Board (with )
Red Bags Eilue Mark Whites
Month ue Mark)

Sr.No. Count  Weight Count = Weight Count Weight Count Weight Count  Weight
1 JANUARY 262 268.41 277 297.59 0 0 18 7.83 8 5.18

2 DECEMBER 349 417.210 353 419210 0 0.000 19 123.420 6 7.530
3 NOVEMBER 2949 379.230 192 384450 0 0.000 10 56.050 | 4330
4 QOCTOBER 241 280.260 158 372800 O 0.000 7 65.930 4 5.190
5 SEPTEMBER 162 256.260 138 398970 O 0.000 8 72170 T 1.590
6 AUGUST 184 287.320 143 394520 O 0.000 8 63.420 4 5.000

w NI 1379

E O Type here to search
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UPPAL NEURO HOSPITAL

4-RAN! KA BAGH, AMRITSAR.

Dated:- 110272020

I .,

’ CIRCULAR-13

Dear Team,

Please ﬁndlhc below mentioned Induction Schedule of February 2020. All the trainers are
mquqxed:ﬂ pa:k.thcu' timings and ensure the puncruality of the classes.

it

I'\DLCTIO\ TRAI\L\G SCHEDULE FEBRUARY 2020 |
TOPICS { TRAINER | DURATION '
20" FEBRUARY 2020
nization's Vision , Mission & Values | 1
Emplovee Rights & Responsibilitics | | 10 AM TO 11:30 AM
Service Standards | HR (IHOUR 30 MIN)
™ ['HR Policies & Procedures | ]
Quality'NABH Session & Emergency Codes ' HA 11:30 AM TO 12 PM
| (30 MIN) |
BMW and Health Care Worker Safcty | | 12PM TO2PM
Infection Prevention | ICN | (2HOURS)
BREAK TIME (30 MINUTES) : -
Intreduction of the Hospital Marheting [N PMTOIPM
. @My
Software training IT IPMTO MO PM
- - (30 MIN)
Admission & Discharge procedure Froat Office 2O PMTO4PM
| I | (30 MIN)
Medication Management ‘ Cl 4PMTOSPM ,
- 1 _ (1HOUR) |
1" FEBRUARY 2020
Injection Safety ] T I0AMTO 12:30PM |
Infusion Safety ICN (2 HOUR 30 MIN)
Disinfection & Sterilization I -
- Biomedical Equipment's ,Handling & Training | BME T N30 PMTO I PM
| ____(oMIN)
BREAK TIME ( 30 MINUT ES)
Patients Rizhts & Responsibilities T T T PMTO 3 P |
Clinical Documentation L Cl | (1HOUR 30 MIN)
Laboratory lavestigations/ Quality Assurance Internal Lab R(pvr\rnl:lnc 7_“._7;‘(;0 PMTO 4:30 PM
& External, Critical Alert, TAT, Scope i | (1 HR 20 MIN)
Radiology Safety & Investigations Quality Assurance | Radiology uq,,mn.,m', | 430 PM TO 5:00}.“
Internal & External, Critical Alert, TAT, Scope 5 ' (30 MIN)

r

Education Manager
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Topl
f Tralning Nop c ., &aﬁm
Trainer's Name/s d‘“ - Oree f. LS_J%WFM—E
Date and Time 1Jou] 9 UBO o 8120 Am Yo ol Am
vane (1 mhﬁ)mmo_p Inee 00
""
S.No| Emp.ID Name Department Signature
7] &0

1 | —  |Ran; You ke e(v
o | - [Manit fa e | Tonditfon

% — Leep }'am WE. (esfkave, ]

Wi — M’mm\u HE. tlamia

S,' = lhm&u Ouagd . | 361

6-1 -~ Neefawm Cusad: 1B eal

Q.| -~ <umbia i i

O YW ]

o | - | Jabhudeder [uu .S

o] — [ nald nWe. ALt

1 Name of Tralner
: as‘ L3 -
Signature of Trainer |
: C}m&: mcm!va:ggﬁg




ucﬂ 'k‘(riq

q_, ";-

vra ﬂma\flx{)m(?l |

\\‘ou

3_&,9_ al 19t dp &pm

p%';gnhce Handd

R )

™ 4 4 A =
-l
AN

Name Him

_Déi):a’r,gr}'}ér_‘lt

S@‘fa‘ture

L

i
A i

gy TN

| Moy .

Lt

}.'57«».»{1? -

o ——— e

A

TS

paJOrniﬁ- tm_u
gum)g '. -~

LS anity

Haanree?-

Helpar

Qcmwiéf """"

e 1He 'o?;

.H\i

] Nk |-
= [{V)A\/m/b %

-

' ?&mpmu_\r g{ﬂ‘ﬂ/\

hy.

.,gl,u

HE

D:Whaw./

K\\L)Qg—’i.l k_ ?mlf\

: Raclaix cLl

M.

1 au_lrn(c_y

il

M K.

azhaudoerft—
Aw\mcmi |

thvu\:“wx“gn\»

H.t -

» Dsz:h" fqu\/\ d

bk

&’utv}d’%\h

?aw\ ce m‘ﬂ«

bt

. <\W\QH\A

rcel

Qnm 1/\

ke

T
% o 'g-ml r(CtS]P {J/ﬁ?

ST
R sl
s o 1
- - i
T h
PN i r . .
- v, ¢
[V B
- od
b 4 s 1re - ) 4
%=
4 -
N
A
s o e i o -
M-
- - ’
a4 - -ty A S -
) - e
. s .
— e -
o
- %
v nid
- = -
4 g




l

HIC Department: Attendance Sheet for Training Program

. [NABH 4% edition HRM - 3b]
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4-RANI KA BAGH, AM'RITSAR.

CIRCULAR-27

Dear Team, i
This s to notify that due to COVAD— 19 situation induction cla

a month .Please find the below mentioned Induction Schedule

with this please ensurc

mandatory for all new joining’s. Along

UPPAL NEURO HOSPITAL

Dated:- 15/04/2020

sses will be conducted once in

of May 2020. Thes¢ classes are
the punctuality of the classes.

INDUCTION TRAINING SCHEDULE MAY 2020 S
TOPICS [ TRAINER DURATION
21 MAY 2020
Organization’s Vision , Mission & Values ) ‘
Employee Rights & Responsibilities 10 AM ’1:0 11:30 AM
HR Policies & Procedures
Quality/NABH Session & Emergency Codes QUALITY 11:30 AM TO 12 PM
_ (30 MIN)
BMY and Health Care Worler Safety 12PMTO 21,’M
Tnfection Prevention ICN (2 HOURS)
BREAK TIME (30 MIN UTES)
Introduction of the Hospital Marketing 2:30 PMTO3PM
{30 MIN)
Software training IT 3 PM TO 3:30 PM
{30 MIN)
Admission & Discharge procedure Front Office 330 PMTO4PM
{30 MIN)
Medication Management Cl 4APMTOSPM
(1 HOUR)
22 MAY 2020
Injection Safety 10 AM TO 11:30 PM
Infusion Safety ICN (1 HOLUR 30 MIN)
Disinfection & Sterilization
Patients Rights& Responsibilities Cl 11:30 PM TO 1 PM
Clinical Documentation ( 1 HOUR 30 MIN)
BREAK TIME ( 30 MINUTES)
Laboratory Investigations/ Quality Assurance Internal Lab Representative 1:30 PM TO 2:30 PM
& External, Critical Alert, TAT, Scope (1 HR)
Radiology Safety & Investigations Quality Assurance Radiology Representative | 2:30 PM TO 3:30 PM
Internal & Exiernal, Critical Alert, TAT, Scope (1 HOUR)

ards
36 (L
anpree .

Education Manager

ur
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Attendance Sheet for Training Program
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UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR.

Dated:- 10/08/2020

CIRCULAR-34

Dear Team, ‘ |
ust 2020, These classes are

Please find the below mentioned Induction Schedule of Aug
mandatory for all new joining’s, Along with this please ensure the punctuality of the classes.

INDUCTION TRAINING SCHEDULE AUGUST 2020
l [ DURATION

TOPICS TRAINER
13AUGUST 2020

Organization's Vision , Mission & Yalues

Employee Rights & Responsibilities 10 AM TO 11:30 AM

Service Standards HR (1HOUR 30 MIN)

HR Policies & Procedures ,

Quality/NABH Session & Emergency Codes QUALITY 11:30 AMTO 12PM
{30 MIN)

BMW and Health Care Worker Safety 12 PM TO 2PM

Infection Prevention ICN (2 HOURS)

BREAK TIME (30 MINUTES)

Introduction of the Hospital Muarketing 2:30 PMTO 3 PM
(30 MIN)

Software training IT 3 PM TO 3:30 PM
{30 MIN)

Admission & Discharge procedure Front Office 330 PMTO 4 PM
(30 MIN)

Medication Management ' NS 4PMTOSPM

. (1 HOUR)
14 AUGUST 2020

Injection Safety 10 AM TO 11:30 PM

Infusion Safely ‘ JCN {1 HOUR 30 MIN)

Disinfection & Sterilization ]

Patients Rights& Responsibilities NS 11:30 PMTO I PM

Clinical Documentation (1 HOUR 30 MIN)

BREAK TIME (30 MINUTES)

Laboratory Investigations/ Quality Assurance Lab Representative 1:30 PM TO 2:30 PM

Internal & External, Critical Alert, TAT, Scope {1 HR)

Radiology Safety & Investigations  Quality Radiology 2:30 PM TO 3:30 PM

Assurance Internal & External, Critical Alert, Representative (1 HOUR)

TAT, Scope

ards f
anprecg kaur

Education Manager



@PPAL NEURO HOSPITAL

4-RAN! KA BAGH AMRITSAR

Attendance Sheet for Training Program
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UPPAL NEURO HOSPITAL /7=

4-RANI KA BAGH, AMRITSAR.

' Dated:- 27/08/2020

CIRCULAR-35

-~

Dear Team,

Please find tpe below mentioned Induction Schedule of August 2020. These classes are
mandatory for all new joining’s. Along with this please ensure the punctuality of the classes

INDUCTION TRAINING SCHEDULE AUGUST 2020 ,
TOPICS [ TRAINER [ DURATION
28AUGUST 2020

Organization's Vision , Mission & Values

Emplovee Rights & Responsibilitics 10 AM TO 11:30 AM

Service Standards - N HR (1HOUR 30 MIN)

HR Policies & Procedures

Quality/NABH Session & Emergency Codes QUALITY 11:30 AMTO 12 PM
(30 MIN)

BMW and Health Care Worker Safety 12PM TO2IM

Infection Preveation , ICN (2 HOURS)

BREAK TIME (30 MINUTES)

Introduction of the Hospital Marketing 2:30 PMTO3PM
(30 MIN)

Software training ir 3PM TO 3:30 PM
(30 MIN)

Admission & Discharge procedure Front Office 3:30 PMTO 4 PM
(30 MIN)

Mcdication Management NS 4PMTOSPM

: {1 HOUR)
29 AUGUST 2020

Injection Safety 10 AM TO 11:30 PM

Infusion Safety ICN {1 HOUR 30 MIN)

Disinfection & Sterilization

Pailents Ri&his&ﬁwponsihmﬁes NS 11:30 PMTO 1 PM

Clinical Documeritation {1 HOUR 30 MIN)

BREAK TIME ( 30 MINUTES)

Laboratory [Investigations/ Quality ~Assurance Lab Representative 1:30 PM TO 2:30 PM

Internal & External, Critical Alert, TAT, Scope {1 HR)

Radiology Safety & Investigations Quality Radiology 2:30 PM TO 3:30 PM

Assurance Internal & External, Critical Alert, Representative {t HOUR)

TAT, Scope

Education Manager
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UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR.

Dated:~ 22/09/2020

v

CIRCULAR-38

Dear Team, -

&

Please find the below mentiox;cd Induction Schedule of September 2020. These classes are

mandatory for all new joining’s. Along with this please ensure the punctua

lity of the classes

INDUCTION TRAINING SCHEDULE SEPTEMBER 2020
TOPICS | TRAINER DURATION
23 SEPTEMBER 2020

Orgpanization's Vision , Mission & Values -

Employee Rights & Responsibilities 10 AM TO 11:30 AM

Service Standards = HR (IHOUR 30 MIN)

HR Policies & Procedures

Quality/NABH Session & Emergency Codes QUALITY 11:30 AM TO 12 PM
(30 MIN}

BMW and Health Care Worker Safety 12 PM TO 2PM

Infection Prevention ICN (2 HOURS)

BREAK TIME (30 MINUTES)

Introduction of the Hospital Marketing 2:30 PMTO3PM
(30 MIN)

Software training IT IPMTO 330 PM

. (30 MIN)

Admission & Discharge procedure Front Office 3130 PM TO4 PM
(30 MIN)

Medication Managemen! NS 4PMTOSPM

{1 HOUR)
24 SEPTEMBER 2020

Injection Safety 10 AMTO 11:30 PM

Infusion Safety ICN {1 HOUR 30 MIN)

Disinfection & Sterilization

Patients Rights& Respoasibilities NS 1:30 PMTO 1 PM

Clinical Documentation { 1 HOUR 30 MIN)

BREAK TIME { 30 MINUTES)

Laboratory Investigations/ Quality Assurance Lab Representative 1:30 PM TO 2:30PM

Internal & External, Critical Alert, TAT, Scope {1 HR)

Radiology Safety & Investigations Quality Radiology 2:30 PM TO 3:30 PM

ﬁs;rgu;oc Internal & External, Critical Alert, Representative (1 HOUR}

s Dtope

Regards S |

an reé ur

Education Manager




UPPAL NEURO HOSPITAL

4-RAN! KA BAGH, AMRITSAR.

Attendance Sheet for Training Program
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UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR.

CIRCULAR-40

Dear Team,

Dated:- 7/10/2020

Please find the below mentioned Induction Schedule of October 2020. These classes are
mandatory for all new joining’s. Along with this please ensure the punctuality of the classes

INDUCTION TRAINING SCHEDULE OCTOBER 2020

TOPICS [ TRAINER [ DURATION
8 OCTOBER 2020

Organization’s Vision , Mission & Values

Employee Rights & Responsibilities 10 AM TO 11:30 AM

Serviee Standards * HR (1HOUR 30 MIN)

HR Policies & Procedures

Quality/NABH Session & Emergency Codes QUALITY 11:30 AM TO 12 PM
(30 MIN)

BM and Health Care Worker Safety 12 PM TO 2PM

Infection Prevention ICN (2 HOURS)

BREAK TIME (30 MINUTES)

Introduction of the Hospital Marketing 2:30 PM TO 3 PM
(30 MIN)

Software training IT 3 PM TO 3:30 PM
(30 MIN)

Admission & Discharge procedure Front Office 3:30 PMTO 4 PM
(30 MIN)

Medication Management NS 4PMTOSPM
(1 HOUR)

9 OCTOBER 2020

Infcction Safety 10 AM TO 11:30 PM

Infusion Safety ICN (1 HOUR 30 MIN)

Disinfection & Sterilization

Patients Rights& Responsibilities NS 11:30 PM TO I PM

Clinical Documentation (1 HOUR 30 MIN)

BREAK TIME (30 MINUTES)
1:30 PM TO 2:30 PM

Laboratory Investigations/ Quality Assurance

Lab Representative

Internal & External, Critical Alert, TAT, Scope ; (1HR)
Radiology Safety & Investigations  Quality Radiology 2:30 PM TO 3:30 PM
Assurance Internal & External, Critical Alert, Representative {1 HOUR)

TAT, Scope

Y m_o/v

Education Manager

e e




UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR.

7
/ ’ Attendance Sheet for Training Program
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UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR.

Dated:- 20/10/2020

CIRCULAR-41

e

Dear Team,

-

Please find the below: @c.ntioncd Induction Schedule of October 2020. These classes are
mandatory for all new joining’s. Along with this please ensure the punctuality of the classes

INDUCTION TRAINING SCHEDULE OCTOBER 2020

TOPICS I TRAINER | DURATION
22 OCTOBER 2020
Oreanization’s Vision , Mission & Values
“Employee Rights & Responsibilities 10 AM TO 11:30 AM
Service Standards HR (IHOUR 30M IN)
HR Policies & Procedurcs
QualllleABH Session & Emergency Codes QUALITY 1130 AMTO 12 pm_
(30 MIN)
BMW and Health Care Worker Safety 12 PM TO 2PM
Infection Prevention ICN (2HOURS) |
BREAK TIME 30 MINUTES) ]
Introduction of the Hospital Marketing 2:30 PM TO 3 PM
(30 MIN)
Software training IT 3 pPM TO 3:30 PM
(30 MIN)
Admission & Discharge procedure Front Office 3:30 PM TO 4 PM
GOMIN) |
Medlcation Management NS 4 PM TOSPM
(1HOUR) |
23 OCTOBER 2020
Injection Safety 10 AM TO 11:30 PM
Infusion Safet ICN (1 HOUR 30 MIN)
Disinfection & Sterilization
Patients _l}ghts& Responsibilitics NS 11:30 PM TO 1 PM
Clinical Documentation (1 HOUR 30 MIN)
‘ BREAK TIME (30 MINUTES)
Laboratory Investigations/ Quality Assurance Lab Representative 1:30 PM TO 2:30 PM
Internal & External, Critical Alert, TAT, Scope (1IHR) |
Radiology  Safety & Investigations Quality Radiology 2:30 PM TO 3:30 PM
tical Alert, Representative (1 HOUR)

Assurance Internal & External, Cri

TAT, Scope
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UPPAL NEURO HOSPITAL

: 4-RANI KA BAGH, AMRITSAR.
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UPPAL NEURO HOSPITAL

4 RANI KA BAGH AMRITSAR

Attendance Sheet for Training Program
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UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR,

Dated; - 24/11/2020
CIRCULAR-42

Dear Team,
ovember 2020. These classes are

Please find the below mentioned Induction Schedule of N
lity of the classes

mandatory for all new joining’s. Along with this please ensure the punctua

INDUCTION TRAINING SCHEDULE NOVEMBER 2020
TOPICS | TRAINER DURATION ___|
27 November 2020
Organization’s Vision Mission & Values
Employee Rights & Responsibilities 10 AM TO 11:30 AM
Service Standards ) HR (11{OUR 30 MIN)
HR Policies & Procedurcs ]
Quality/NABH Session & Emergency Codes QUALITY 11:30 AMTO 12 PM
GOMIN)
BMW and Health Care \Worker Safety 12 PM TO 2PM
[Mnfection Prevention ICN (2 HOURS)
BREAK TIME (30 MINUTES)
Introduction of the Hospital Marketing 2:30 PM TO 3 PM
(GOMIN) |
Software training IT 3 pPM TO 3:30 PM
(30 MIN)
Admission & Discharge procedure Front Office 3:30 PM TO 4 PM
(30 MIN)
Mecdication Management NS 4PMTOSPM
(1 HOUR)
28 November 2020
njection Safety | 10 AM TO 11:30 PM
Infusion Safety ICN (1 HOUR 30 MIN)
Disinfection & Sterilization
Patients Rights& Responsibilities NS 11:30 PMTO 1 PM
inal Documentation (1 HOUR 30 MIN)
BREAK TIME 30 MINUTES)
Laboratory Tnvestigations/  Quality Assurance Lab Representative 1:30 PM TO 2:30 PM
Internal & External, Critical Alert, TAT, Scope (1 HR)
Radlology  Safety & Investigations Quality Radiology 2:30 PM TO 3:30 PM
Assurance Internal & External, Critical Alert, Representative (1 HOUR)
TAT, Scope

R¢gards @M

anpreetjlaur

Education Manager




UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR.

Attendance Sheet for Training Program
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UPPAL NEURO HOSPITAL

4-RANI .K,A BAGH, AMRITSAR.

CIRCULAR-44

Dear Team, 8

Please find the below mentioned Inductign' Schedule of December 2
mandatory for all new joining’s. Along with this

Dated: - 10/12/2020

020. These classes are
please ensure the punctuality of the classes

INDUCTION TRAINING SCHEDULE DECEMBER

2020

TOPICS

| TRAINER

l

DURATION

11 December 2020/ 24 Dccember 2020

Organization’s Vision , Mission & Values

10 AM TO 11:30 AM

Employee Rights & Responsibilities
Service Standards . HR (1HOUR 30 MIN)
HR Policics & Procedures
Quality’NABH Session & Emergency Codes QUALITY 11:30 AM TO 12 PM
(30 MIN)
BMW and Health Care Worker Safety 12 PM TO 2PM
Infection Prevention ICN (2 HOURS)
BREAK TIME (30 MINUTES)
Introduction of the Hospital Marketing 2:30 PM TO3PM
(30 MIN)
Software training IT 3 PM TO 3:30 PM
(30 MIN)
Admission & Discharge procedure Front Office 3:30 PM TO 4 PM
(30 MIN)
Medication Management NS 4PMTOS5PM
. (1 HOUR)
12 December 2020/25 December 2020
Injection Safety 10 AM TO 11:30 PM
Infusion Safety ICN (1 HOUR 30 MIN)
Disinfection & Sterilization
Patients Rights& Responsibilities NS 11:30PMTO 1 PM
Clinical Documentation (1 HOUR 30 MIN)
BREAK TIME (30 MINUTES)
1:30 PM TO 2:30 PM

Labqratory Investigations/  Quality Assurance

Lab Representative

Internal & External, Critical Alert, TAT, Scope (1 HR)
Radiology Safety & Investigations  Quality Radiology 2:30 PM TO 3:30 PM
Representative (1 HOUR)

Assurance Internal & External, Critical Alert,

TAT, Scope

rds
npreet Kau
Education Manager

o



UPPAL NEURO HOSPITAL 4=

| 4RANIKABAGH, AMRITSAR.

Attendance Sheet for Training Program
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Annexure-G

PULL DOWN FLAP
TO OPEN HOLE
TOFILL
AND VIEW WINDOW

BIOHAZARD

Appropriate care should be used when
Wing. Woniporting and disposing in :
order 1o avoid the possibility of injury.

SAFETY BOX

SoCiean”

Www.socleanindia.com
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BIOHAZARD

DISPOSE AS PER COUNTRY SPECIFIC
WASTE DISPOSAL NATIONAL POLICY
GUIDELINES
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